NATIONAL COMPANY LAW APPELLATE TRIBUNAL

6™ FLOOR, EZHIL AGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU

DAILY CAUSE LIST DATED 02.03.2022 (WEDNESDAY)

CHENNAI BENCH (VIRTUAL MODE)

02:00 PM

In the Court of Hon’ble Mr. Justice M. Venugopal, Member (Judicial), and Hon’ble Mr. Kanthi Narahari, Member (Technical)

For Admission (Fresh Cases)

S. Case No. Name of the parties Counsel for Appellants | Counsel for Respondents
No.
1. | Comp App Vikram Kumar P. Jain HUF & 2 Ors E.K. Kumaresan
(AT)(CH)(Ins) No. | V
45/2022 Colorhome Developers Pvt Ltd
2. | Comp App Shah Prakashchand Babulalji & 3 Ors E.K. Kumaresan
(AT)(CH)(Ins) No. | V
46/2022 Colorhome Developers Pvt Ltd
3. | Comp App U. Devichand & Sons HUF & Anr E.K. Kumaresan
(AT)(CH)(Ins) No. | V
48/2022 Colorhome Developers Pvt Ltd
4. | Comp App Metal’s & Metal Electric P Ltd E.K. Kumaresan
(AT)(CH)(Ins) No. | V
47/2022 R.K.N. Construction P Ltd
5. | Comp App J. Shobha Lalith Sarvabhauman
(AT)(CH)(Ins) No. | V Associates
51/2022 Swan Electric Contracts Company P Ltd
For Orders
S. Case No. Name of the parties Counsel for Counsel for Respondents
No. Appellants/Applicant
6. 1A No. 138/2022 Ashique Ponnamparambath & Anr Ramya Subramaniam Diwakar Maheswari
In Comp App \Y Sankar Panicker for IRP
(AT)(CH)(Ins) BMW India Financial Services P Ltd & Anr
No. 301/2021
(Advance Hearing)

For Admission (After notice)

(AT)(CH)(Ins) No.

310/2021 & IA
No. 650 &
651/2021

Vv
State Bank of India

S. Case No. Name of the parties Counsel for Appellants | Counsel for Respondents
No.

7. | Comp App Chennai Chengulpet Tannery and Footwear General Ms Deepika Murali Satyanarayanan R1
(AT)(CH)(Ins) No. | Workers Union & 4 others Karthik Sundaram Abinav Parthasarathy R2-
60/2021 \% Aswini S R5

Kavitha Surana & 4 others
(Liquidator Forward Shoes India P Ltd)
With

8. | Comp.App Ganesh Cartons India P Ltd & 3 others Abhinav Parthasarathy S. Sathyanarayanan
(AT)(CH)(Ins) No. | Vs
104/2021 Kavitha Surana Liquidator of Forward Shoes (India)

Limited
With

9. | Comp.App Muhamad Yavar Dhala Preethi Mohan S. Sathyanarayanan R1
(AT)(CH)(Ins) No. | Vs Rajagopal -R2
109/2021 Kavitha Surana Liquidator of Forward Shoes (India)

Limited & anr

10. | Comp App Uniply Industries Ltd Aknhil Bhansali Pradeep Kumar
(AT)(CH)(Ins) No. | V M. Meera Mayank Agarwal
260/2021 Kishan Chand Suresh Kumar
& (1A No. 556 &

557/2021) and (1A
No. 21 & 22/2022

11. | Comp. App GVFL Trustee Company P Ltd Arun C. Mohan
(AT)(CH)(Ins) No. | V K. Venkatesan
295/2021 Ultravolt Power P Ltd

12. | Comp App E.M. Najeed & 2 Ors Manjula Devi




13. | Comp App Dr. Anil Kumar T. K. Bhaskar Thomas Vellapally
(AT)(CH)(Ins) No. | V Santhosh Mathew Caveator
11/2022 & 1A No. | Tata Global Beverages Ltd
24 & 25/2022

14. | Comp App Sahadulla M.I. Subhang P. Nair
(AT)(CH)(Ins) No. | V KMD Muhilan
49/2022 (1A No. State Bank of India & Anr Pavitra Venkateswaran
98,99 & 100/2022)

15. | Comp App B.Braun Medical (India) Pvt Itd NPS Chawla
(AT)(CH) No. \% Surekh Kant Baxy
09/2022 & Sridhar Vasireddy & Ors
1A.N0.93,94,95&

96/2022
For Hearing

S. Case No. Name of the parties Counsel for Appellants | Counsel for Respondents

No.

16. | Comp. App ICICI Bank Limited Sivakumar & Suresh Samarth Shreedar R1
(AT)(CH)(Ins) \ N. P. Vijayakumar-R3
No.146/2021 OPTO Circuits India Limited & 2 ors

17. | TA No. 87/2021 M.N. Pratap Reddy & Anr D.Abhinav Rao K. Udhayakumar-R2
(Comp App (AT) \ GV Rao Jayant Mehta-R3&R4
No 129/2019 Lakshmi Narasimha Mining Co. (P) Ltd & Ors.

With

18. | TA No. 88/2021 M. Nandana Reddy Vivekananda Udhyakumar-R2
(Comp App (AT) \Y Jayant Mehta-R3&R4
No 148/2019 Sri Lakshmi Narasimha Mining Co. Pvt Ltd & Ors. Abhinav Rao-R6&R7

Copy to:

By the order of Hon’ble Member (J)
1. Notice Board

2. Website: www.nclat.nic.in (Chennai Bench)

For Assistance,
1.Dy.Registrar - PH No. : 044-2888 0500
CELL :99402 25692
2.Court Officer - PH No. : 044-2888 0450
CELL :94458 92169



http://www.nclat.nic.in/

